
REGISTERED 

CErfRAL ADMINISTRATIVE TRIBUNAL 
BANGALcRE BENJCj 

Cornmerci_1 C1 1 plex(BDA), 
Indiranacjar, 
Bangalore - 560 038 

Dated : 

APPLICATION NO 	631 /87(r) 

W.P.  NO 
Applicant 

Shri P. Chanlra S.khar 	V/s 	The Secy, iq/o Defence & 4 Ore 

T 

1. 	ShriP. Chan mira S.khar 4. 	The Chief En!in.er(P) 
26 (New No. 4), Kaliamman Koil Street R & D Picket 
Ulsoor - 500 003 
Bangalore - 560 008 Anlhra PraIssh  

2. 	Shri. M.S. Ananla Ramu The Mministratjve Officer 
Advocate R & 0 Picket 
128, Cubbonpet Main Road Secunderabad - 500 003 (A.P.) 
Bangalore - 560 002 Shri N. Sudhekaran Najr 

3. 	The Secretary Garrison Engineer (P) (I), 
1inistry of Defence R & 0 (West), Suranjan Das Rd 
South Block Bangalore - 560 075 
New Delhi - 110 011 7. 	Shri Damolaran 

Peon 
Subject: SENDING 	COPIES OF ORDER PASSEDOL D Garrison Engineer(P) (I)

Y THE BE1 JCH R & 0 (W. st) 
Please find Occlosed herewith the copy Suranjan Dee RI 

of ORDER/*' Bangalore - 75 

passed by this Tribunal in the above said 

application on 	268-87 

End : as above 

S. Shri M.S. Padmarajaiah 
Central Govt. Stnq Counsel 
High Court Buildinqs 
Bangalore - 560 001 

P•J2 
DEPUTY REGISTRAR 

(JIcIAL) 

/ 

 

RECEIVEC)L'i)ca- 
R.,y OJ L 

/1ate..2S ....... 



IN T1JE CENTIAL 

	

Till BUNAL4 	IJITIONALa 33ENC11, 
ANGALOR 

OLDER SHEET 

	

Application No 	 of 197(F) 

Applicant 
	 Respondent 

P. Chandra Sekhar 	 V/s 	The Secy, M/o Defence & 4 Qrs 

Advocate for Applicant 
	 Advocate for Resp3ndent 

M.S. Arianda 'Ramu 
	 M.S. Padmarajaiah 

Date 	I - 
	

Office Notes 
	

Orders of Tribunal 

B. 1E87 Kspuc/psr1 

UPDEF. 

Applicant by Shri M.S.Ananda Rarnu. 

Shri M..Padmarajaiah files Memo of appear-

ance for the Respondents. Shri Ananda Ranu 

submits that this applicatiOn may be dismi-

ssed as withdrawn for the reasons stated in 

the Memo filed by the applicant on 24.e.1987. 

Hence, we dismiss this application as with-

drawn by the applicant. Parties to bear theii 

own costs. 

bsv 

(K. .PUTTISLA1Y) 	(P.SHINIVASAf'J) 

VICE CH1iMkN 	MEM8ER (A) 

26.6.187 	26.8.19E37 

LUTY REGISTRPJ 	- 

ADMSTATIVE TRBUUAL 
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